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MR. SPEAKER: Wherever there are ske-
letons, they should be unearthed.

(Interruptions)

MR. SPEAKER: Shri Mahabir Prasad.

12.29 hrs.

SUPPLEMENTARY DEMANDS FOR GRANTS
(RAILWAYS), 1988-89

[English]

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR
PRASAD): | beg to present a statement
(Hindi and English versions) showing the
Supplementary Demands for Grants in re-
spect of Budget (Railways) for 1988-89.

MR. SPEAKER: Now, Matters under Rule
377. Shri  Basavaraju to  speak.

(Interruptions)

[Translation]

MR. SPEAKER: What happened, Sir?
What should 1 do? I can listen if there is some
point of order.

[English]

SHRI VEERENDRA PATIL: You know that
very rarely | stand up during Zero Hour.
Because Mr. Dandavate mentioned about
value-based politics that 1 said yesterday, |
have to say something. What he has said is
that he has tendered the resignation. |
want to remind the Hon. Member and also
the House what was the reaction of the
Chief Minister when he met the press yes

terday...(Interruptions) -

MR. SPEAKER: | do not know. It is not
for me. | am not allowing him.

(Interruptions)*
MR. SPEAKER: It is not for me. I cannot

allow him.
(Interruptions)
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MR. SPEAKER: Now matter under Rule
377. Shri Basavaraju.

(Iinterruptions]

MR. SPEAKER: This is not the forum for
that discussion. Mr. Virendra Patilji this is
not the place, go outside and do it. | am
not allowing you Sir. No statement Sir, | am
not going to allow it.

(Interruptions)
MR. SPEAKER: Mr. Basavaraju,
[Translation]
Do you want to speak or not?
[English]
Next, Shri Jujhar Singh.

(Interruptions)*

MR. SPEAKER: | am not allowing him. As
everybody persists, he also persists. | have
not allowed him.

SHRI INDRAJIT GUPTA (Basirhat): Have
you allowed whatever he has said to go on
record?

MR. SPEAKER: Guptaji, | have been
calling Mr. Basavaraju all the time. Why
don't you understand this? | hae gone to
the next member even.

(Interruptions)

12.31 hrs.

MATTERS UNDER RULE 377

[English]

(i) Demand for planned
development of fisheries in
Haroti regions of Rajasthan

SHRI JUJHAR SINCH: (Jhalawar): The
progress of the rural areas of Haroti Region
of Rajasthan has been slow compared to

* Not recorded.



